
BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
PRINCIPAL BENCH, NEW DELHI

Ex. Appeal No. 26 of 2019
In

OA NO. 57 OF 2017

IN THE MAITER OF :

SHe THAKUR RAM CHANDER DEV & ORS.

.. .APPLICANTS

VERSUS

SOUTH DELHI MUNICIPAL CORPORATION & ORS•

...RESPONDENTS

INDEX

S.No. Particulars Pages

1. Status Report by way of Affidavit t -,
on behalf of Respondent/SDMC.

2. Annexure -Afcolly). 8-12
Photographs showing the

latest status of alleged drain.

3. Annexure - B. 13
Copy of letter/Directions

to area Sanitation Staff.

4 Annexure - C.
}~- 19

Copy of minutes of meeting

dated 01/08/2019.

5 Annexure-D. ~ - /(,3






















































